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RAJYA SABHA 
Wednesday, the   \st    December, 1971/ the 

\Oth Agrahayana, 1893 {Saka) 

The H )use met at eleven of the clock, MR. 
CHAIRMAN in the Chair. 

ORAL ANSWERS TO QUESTIONS 
JAMUNA SAND 

358. SHR! RAM SAHAI : Will the Minister 
of WORKS AND HOUSING/ 

 be pleased      to 
state  : 

(a) Whether Government's attention has 
been drawn to tne news item publised in the 
'Nav Bharat Times' dated the 16th August, 
1971, expressing concern over carrying out 
sand from the river  Jamuna; and 

(b) whelher a lease for carrying out the 
Jamuna sand has been given, and if so, to 
whom and on what terms ? 

THE MINISTER OF STATE IN THE   
MINISTRY   OF WORKS AND 
HOUSING/  

 (SHRI  I.  K.  GUJRAL : 
a) Yes, Sir. 

' (b) Sand is quarried from the rive Jamuna at 
three places viz. Madanpur Khadar, Jasola and 
Okhla. The lease ar Madanpur-khadar was 
given to the highest bidders. M/s. Parmajit 
Sing Ni-amatulfah for Rs. 1,71,000 in 1965 for 
a period of five years. The lease at Jasola was 
given to the highest bidder, Shri Dharambir 
Singh for Rs. 1,13,400/-in 1971 for a period of 
three years. The lease for sand at Okhla was 
given by the Irrigation Department of the U. P. 
Government to M/s. Abdul Majid Parmajit 
Singh in 1966. The terms and conditions of this 
lease are not known. 

MR. CHAIRMAN : "What is the area 
covered by these activities and what is the 
probable loss or gain?" That   is the     
question. 

SHRI I. K. GUJRAL : Sir sor-far as the 
gain is concerned, we have auctioned sites 
and we have given the price at which they 
were sold. One of the places at Madanpur-
Khadar did not remain operative because 
access t0 the quarry was not available. Now, 
the land has been acquired and access may 
now be available. The entire approach now 
seems to be that the entire Jamuna bed has 
been divided into three parts (1) above 
Jamuna Bridge; (2) below Jamuna Bridge and 
(3) below Okhla. These seem to be the three 
broad dimensions in whicli the problem is 
being dealt with. So far as Government's 
benefit is concerned, Government benefit in 
two ways, firstly, we sell the quarry and 
secondly, the Government charges also the 
royalty for the actual exacava-tion of    sand. 

 

SCHOOL   SCIENCE   PILOT PROJECT 

359. SHRI SITA RAM KESRI : Will the 
Minister of EDUCATION AND 
SOCIAL   WELFARE 

J  

 be  pleased to state : 

(a) whether the National Council of 
Educational Research and Training has 
initiated a School Science Pilot Project, 

(b) if so, the broad outlines of the Scheme; 
and 

(c) the number of States that have joined 
the scheme ? 

SHRI  I. K.  GUJRAL :  What is the question 
? 1—15RS/71 
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THE      DEPUTY       MINISTER IN THE    
MINISTRY    OF  EDUCATION 
AND    SOCIAL     WELFARE   / 
(PROF.

D. P.      YADAV) : (a)   The 
Government of India is implementing a 
Project for the improvement of Science 
teaching at the School stage with the 
assistance of UNESCO and UNICEF. The 
NCERT has been entrusted with cerain 
responsibilities under this Project; 

(b) The    Scheme   provides  for : 
(i) development by the    NCERT of \ 

njw   syllabi    text-books and  related | 
instructional   materials with the assi- i 
stance ofUNESCO. States and Union 
Territories    will be    assisted to translate 
the books   into the   major    local 
languages and print   trial editions of the 
same. 

(ii) training of science educators and 
science teachers at different levels by the 
NCERT and State Governments. 

(iii) Supply  by    UNICEF of laboratory  
equipment to selected    teacher training   
institutions and new science kits to  
selected  schools. 

(iv) supply of one mobile laboratory for   
each  district   and    one    vehicle for tne 
Science supervisory personnel ' at the    
State level. 

To   start   with,   tne  new   text-books and  
instructional materials are     being tried    in    
50 primary and    30 middle schools in each   
State and   Union Territory   tnat   have   
agreeed   to implement ths scheme. Bjoks will 
be   supplied free to all   children in  the 
schools   selected for the  pilot project.  Asa 
result of the experience  gained from  this 
experiment, the    States   are   expected to   
prepare revised versions for text-books 
adapted to local conditions and    to    
introduce them in all their schools according 
to a phased    programm . 

(c) All S ites aad Union Territories 
have agreed to join I de scheme. 17 States 
and 4 J I a "erri jrieshave so far started im i 
..i ,i ing the scheme. These are :— 

1. Andhra   P a 
2. Assam 
3. Bihar 
4. Gujarat 

 
5. Haryana 
6. Himachal Pradesh 
7. Jammu & Kashmir 
8. Kerala 
9. Madhya Pradesh 

 
10. Maharashtra 
11. Mysore 
12. Nagaland 
13. Orissa 
14. Punjab 
I 5. Rajasthan 
16. Tamil Nadu 
17. Uttar    Pradesh 
18. Delhi 
19. Goa 
20. Pondicherry 
21. Tripura 

MR. CHAIRMAN : Mr. Minister, this is a 
very long answer, Would it not have been 
convenient to put it in the shape of a written 
statement and lay it on the Table of the  
House? 

SHRI ARJUN ARORA : He is new, Sir. 
He is gaining experience. 
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MR. CHAIRMAN : Next question- 
*101. [The questioner {Sardar Gurcharan 

Singh Tohra) was absent. For answer vide col. 
33 infra.] 
AFFILIATION OF COLLEGES TO THE PUNJAB 

UNIVERCITY, CHANDIGARH AND GURU    
NANAK   UNIVERSITY, AMRITSAR 

*360. SHRT K. C.    PANDA : SHRI    M. K.    
MOHTA :f SHRI  LOKANATH  
MISRA : SHRI   SUNDAR   MANI 
PATEL : 

Will the Minister of EDUCATION AND 
SOCIAL WELFARE j  

 be pleased to state : 
(a) whether there are serious differences 

between the Punjab University, Chandigarh, 
and the Guru Nanak University, Amritsar, 
over affiliation of certain colleges to the   
two universities! 

tThe question was actually asked on the 
floor of the House by Shri M. K. Mohta. 

 

(b) whether this has jeopardised the 
studies of thousands of students of these 
Universities; and 

(c) if the answer to part (a) and (b) be in 
the affirmative whether Government have 
received any report from these Universities, 
and if so, the reaction of Government   in this 
regard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION AND' 
SOCIAL     WELFARE , 

(PROF.    S.    NURUAL HSAN)  : 
(a) No,    Sir. 

(b) No,    Sir. 

(c) Does   not   arise. 

SHRI M. K. MOHTA : Sir, the answer of 
the hon. Minister is really intriguing, because 
there was definitely a dispute about the 
affiliation of several colleges between the 
Guru Nanak. University and the Punjab 
University. Perhaps the dispute has been 
resolved of which we are not aware.and 
therefore, the hon. Minister has said that there 
is no dispute now. I Would request the hon. 
Minister to clarify in what way the dispute has 
been settled between the two universities and 
what the present position is. That is my first   
question. 

MR. CHAIRMAN : A resolved dispute is 
no .   dispute. 

SHRI M.K. MOHTA: But at the time 
notice was given, there was a dispute, Sir. The 
position may be different to-day. 

SHRI ARJUN ARORA : According to 
him, the dispute should have persisted at least 
till to-day so that he could put a convenient 
supplementary. 

PROF. S. NURUL HASAN : |Sir. I have 
contacted the Vice-Chanceller of Guru Nanak 
University, the Regis-tar of Punjab 
University, Chandigarh the Vice-Chancellar 
was not available and Dr. Dutt of the D. A. V. 
College Managing Committee, and all the 
three of them have said that there is no 
dispute. I do'nt think it would be proper for 
usnow to go into the history of the dispute 
since all the three parties are satisfied. 


